
(;UVERNMENT OF MEGHALAY A 
LAW (A) DEPARTMENT. 

(ORDER BY THE GOVERNOR) 

NOT I.FICATIO N 

Dated Shillong, the 25111 May, 201 S. 
No.LJ(A) 9n7/Pt1153 On the recommendation of the Meghalaya Public Service 
Commission vide leiter No.MPSC Dp·1120IS·2016i7 dt ..29.04.2015 the promotion of 
the following officers of Law Department in the scale of pay 8S indicated against their 
names and made under regulation 4(~) Meghalaya Legal Service Rules. 1985 as notified 
vide this Depanmenl 's Notific8Iion'No.U(A} 9n91P1I150 dt. 19.2.2015 are hereby 
regularized . 

. 
I . 	 Shri AK.6angma and Srnri E.M.Donn Additional Legal Remembrancer, 

l
Draftsman and Joint Secretaries to the Govt.of Meghalaya,Law Deptt. 
in the scale of pay oft 28,700·860-35580-1050-43980 P.M.plus other 
allowances as admissible under the rules. 

2. 	 Smli L.L.Shangpiiang and Smti M.M.Sangma Joint Legal Remembrancer & 
Deputy Secrelaries 10 the Govt.of Meghalnya in the scale of pay of~ 26,700· 
800·33100·1000-42100 P.M plus other allowances admissible under the rules. 

3. 	 8hri Debu Lyngdoh and 8mti Sarune K.Sangma Deputy Legal Remembrancer 
and Under Secretaries 10 the Govt.of MeghaJaya Law Deptt. in the scale of pay 
oft 23,300-700-27500·830-32480· 970·39270 P.M. plus other allowances as 
admissible under the rules. 

-4.,
• ( L.M. ~lI.~ntl\). 

Seeretary to lhe1.iovt.of Meghalaya, 
Law D~artment. 


Memo.r.:o.U(A) 9177/PtlI53 -A, Dated Shillong, the 2S May, 20 1 S. 

Copy forwarded to:­
I. 	The Accountant General (A&E).Meghaiaya, Shiliong with spare copy for necessary 

action. 
2. PersolUlel & A.R.(A) Depnr1ment. 
3. The Secretary, Meghalayn Public Service Commission for infonnalion. 
4. 	The Advocate General, High Court of Meghalaya ShiUong. 
5. The Registrar General High Court of Meghalaya ShiIlong. 
6. The Secretary, Meghalaya State Law Commission, Shillong. 
7. 	 The Member Secretary, Meghalaya State Legal Services Authority,ShiIJoog. 
8. The Senior Government Advocate, Shillong. 
9. The District & Sessions Judge, Shillong. 

10 The Chief Judicio.! Magistrate, Shillong. 

II. General Administration (8) Department. .. 

12. Secretariat Administration Departments., AccountsIEstablishmentINazartll. 

D.The Treasury Officer, North & Sourth Treasury, Shillong. 

14.Shri A.K.Sangma Additional Legal Remembrancer,Draftsman and Joint Secretary [0 


the Govt.of Meghalaya Law Deparunent. 
15. Smti E.M.Donn Additional Legal Remembrancer,Draftsman and Joint Secretary 

to the Govt.of Meghalaya Law Department. 
16.Smti L.L. Shangpliang,Joint Legal Remembrancer & Deputy Secy.Law Deptt. 
17.Smti M.M. Sangma,Joim Legal Remembrancer & Deputy Seey. Law Depu 
18.Shri Debu Lyngdoh Deputy Legal Remembrancer and Under Secretary to the Govt 

of Meghalaya Law Department. . 
19 Smti Sanme K.Sangma Deputy Legal Remembrancer and Under Secretary·to the 

Govt.of Meghalaya Law Deparnnent. 

20Personal file of the Officer concerned/Guard file. 

21#w (8) Department . 


....;1.1. D.E.O Law Department. 

http:lhe1.iovt.of

